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(c) whether locations for setting up
Regional Rural Banks have beep iden-
tified in Madhya Pradesh, if so, the
Districts and the location;

(d) what is the number of villages,
the number of farmerg covered and
the quantum of finances advanced in
Madhya Pradesh under the Intensive
Rural Coverage Scheme; and

(e) what is the percentage of reco-
very of Agricultural loans by Public
Sector Bankg in Madhya Pradesh dur-
ing the last four years?

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): (a)
Agricultural Developmen{ Branches
are set up by the State Bank of India,
31 of which are locateq in Madhya
Pradesh. Some other public sector
banks have also adopted an intensive
area approach in lending to agriculture
through gpecifieq branches.

(bj Agricultural advances by public
sector banks in the State are as under:

As on the last Noof  Amount ot-
Friday of Accts,, standing
(Rs. in crores)
December 77 238000 8y
Dccember 78 286000 97
December 49 315000 128

(latest available)

(c) Six more districts mentioned
below for establishment of 3 RRBs have
been identified : —

1, Guna ang Shivpuri
2. Raigarh
3. Panna, Damoh and Sagar

(d) Information regarding villages
CoVered is not available. It is presum-
ed the Hon'ble Member ig referring to
the intensive rural development pro-
gramme. During 1979-80 upto January
1980, 35305 beneficiaries were advanc-
ed credit by commercial hanks amount-
ing to Rs, 168.69 lakhs.
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(e) Recovery position of Agricultural
advances (direct finance) by Public
Sector Banks in the State has been as
under:—

Percentage of
recovery to demand

As at the end of

June 76 45.8
June 17 434
June 78 38.8
June 79 38.3

(latest data)

Garment Fair ‘at Osaka Organised hy
T.D.A,

3699. DR. VASANT KUMAR PAN-
DIT. Will the Minister of COMMERCE
be pleased to state:

(]
(a) whether the Trade Development
Authority had organised India Garment
Faip ai Osaka in September, 1980;

(b) if g0, how many Indian firms
have participated in the same;

{cy how many foreign buyers and
fashion houses visitedq the said Fair;

(d) what is the amount of set-orders
booked for Indian garments; of these,
how many are repeat orders to the
same firms;

(e) what are the figures of export of
Indian garments to Japan during the
lagt three years; and

(f) what efforts are being made to
increase export of Indian garments to
other countries?

THE MINISTER OF COMMERCE
AND STEEL & MINES (SHRI
PRANAB MUKHERJEE): (a) Yes, Sir.

(b) In al] 26 firms participateg in
the Fair,

(cy 605 foreign buyers which includ~
ed fashion houses visiteq the Fair.

(d) Firm orders worth about Rs. 2
croreg were booked. Qut of these 5
firms having regular business in Japan
got repeat orders.
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() According to latest DGCI&S
figures of exports of Indian garments
to Japan for the last three Years are
as under:

(Rs. in lakhs)

1976-717 1977-78 1978-79
383 599 1661

(f) The Apparels Export Promotion
Council which coordinates efforts to
step up exports of garments from
India to other countries organises
participation in international fairs and
exhibitions and alsp conducts market
studies etc. Further, cash compensa-
tory support, replenishment licences,
and duty drawback are available to
the exporters of garments at prescrib-

ed rates.
#

Cotton purchased by Cotton Corpora-
tion of India

3700. DR. VASANT KUMAR PAN-
DIT. Will the Minister of COMMERCE
be pleased to lay a statement showing:

(a) the total amount of Cotton pur-
rhaseq by Cotton Corporation of India
during the last season;

(b) whether it is a fact that there is
exXcess of cotton than the demand from
the Textile Industry in India;

(c) whether Government propose to
export cotton; and

(d) if so, of what variety, to which
countries ang to what extent?

THE MINISTER OF COMMERCE
AND STEFL & MINES (SHRI
PRANAB MUKHERJEE): (a) The
Cotton Corporation of India have pur-
chased 11.11 lakh bales of domestic
cotton during the last season 1979-80
(Sept.~—Aug.)

(b} According to the present indica-
tions, the production of cotton is ex-
bected to match the estimated leve] of
domestie demand.

(c) ang (d). During the current sea-
son (which commenced in Sept. 1980)
Government have so far allowed 3.50
lakh bales of raw cotton for export.
The question of further exports will be
considered depending upon the surplus
available, after meeting the domestic
requirements. Except Suvin of extra
long staple variety all other varieties
are permitted to be exported. There
are also no restrictions about the
countries to which raw cotton can be
exported, apart from what has been
stipulated in the Export Policy.
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Income-Tax Arrears against Com-
panies in Private Sector

3702. SHRI RAM PYARE PANIK:
Will the Minister of FINANCE be
pleased to state:

(a) whether it is 5 fact that there
are huge income-tax arrears against
the companies in the private sector;





